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Discussion 

SHRI K. K. SHAH :  I 
have accepted your point of view. We have 
carried on for some time. It is no use 
adjourning the House in between. I could 
understand if you had taken objection in the 
very beginning. . . (Interruptions). I accept 
your sentiments. 

 
MR. DEPUTY CHAIRMAN: Can you 

make the statement now, Mr. Chaturvedi? 

SHRI SUNDAR SINGH BHAN-DARI: He 
is not ready with the statement. They do not 
have it. 

SHRI M. S. GURUPADASWAMY : May I 
make a suggestion   .   .   . 

 

SHRI N. K. SHEJWALKAR: Thank you 
for that. 

SHRI M. S. GURUPADASWAMY: We 
are prepared to co-operate since the Leader of 
the House has already admitted the lapse on 
the part of the Minister. If the Minister has the 
statement we will co-operate. But he does not 
have the statement in his hand. In that case 
how can you proceed with the debate? 
(Interruptions). 

SHRI A. D. MANI: I have been trying to 
catch your eye. Sir, we have been treated with 
the sad spectacle of the Minister rushing 
about from one bench to another. 

MR. DEPUTY CHAIRMAN: Mr. Akbar 
Ali Khan wants to speak. 

SHRI SUNDAR SINGH BHAN-DARI: 
Now it is a game going on. Let us adjourn for 
ten minutes because the statement has to be 
made. You have already ruled that the 
statement is to be made. Let us ad-jGurn for 
ten minutes. 

SHRI KRISHAN KANT: I think this time 
the point raised by the Members of the 
Opposition is correct. The House can proceed 
only when the statement is made. Let us 
adjourn for ten minutes. 

SHRI A. D. MANI: Please put the motion 
to vote. 

SHRI K. K. SHAH: There is no question of 
a motion. All of us are agreed. If I cannot 
persuade you, I think at least once you will 
listen to me and accept my request that in 15 
minutes if the Minister   .   .   . 

SHRI SUNDAR SINGH BHAN-DARI: 
We cannot wait for 15 minutes   .   .   . 

MR DEPUTY CHAIRMAN : Order, order. 
Now I am on my legs. The time of this House 
is very precious. Because of a certain lapse on 
the part of the Minister, perhaps the House 
will have to lose some time. I think in future 
such a thing will not happen. Mr. Minister, 
how long will you take to get the statement? 

SHRI K. K. SHAH: Fifteen minutes. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 3-30 P.M. 

The House then adjourned at seventeen 
minutes past three of the clock. 

The House reassembled at half-past three of 
the clock, MR. DEPUTY CHAIRMAN in the 
Chair. 

THE BUDGET (RAILWAYS), 1970-71—
GENERAL DISCUSSION— contd. 

SHRI ROHANLAL CHATUR-VEDI: Sir, 
may I read the statement with your 
permission? 
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MR. DEPUTY CHAIRMAN : Yes, it is 
not long, I think. 

SHRI ROHANLAL CHATUR-VEDI: It 
is long. 

MR. DEPUTY CHAIRMAN : Then, as 
the hon. Members would not be in a 
position to know about -it . . . 

SHRI OM MEHTA (Jammu and 
Kashmir) ; They already know. 

SHRI LOKANATH MISRA: Let it be 
laid on the Table of the House. We 
concede on that point. 

 

SHRI ROHANLAL CHATURVEDI: 
Sir, with your permission, I will lay it on 
the Table. 

SHRI RAJNARAIN (Uttar Pradesh) : 
No, no. 

MR. DEPUTY CHAIRMAN : Why do 
you want to ask him to read it? Let him lay 
it on the Table of the House. 

 

MR. DEPUTY CHAIRMAN: The hon. 
Minister can lay the statement on the 
Table. 

SHRI M. RUTHNASWAMY (Tamil 
Nadu): No, Sir. This is not the way to treat 
the Rajya Sabha, it should be treated with 
the courtesy and and deference that it 
requires. Here is a Budget being introduced 
without any statement, without any 
introductory speech, and you just lay it on 
the Table of the House and ask the 
Members to read it later. At least the 
changes should be announced. 

 

SHRI M. RUTHNASWAMY: At least the 
changes made in the course of the Lok Sabha 
debate should be announced formally by the 
Minister. 

MR. DEPUTY CHAIRMAN: I do not 
know what the feeling of the hon. Members is, 
but normally the Budget here is laid on the 
Table. This is also a statement relating to that 
and it may be laid on the Table of the House. 

SHRI SUNDAR SINGH BHAN-DARI: 
The only point is, discussion is in progress, 
and what this statement contains is not known 
to all of us. 

MR. DEPUTY CHAIRMAN : If not 
officially, unofficially it is known to all of us. 

SHRI SUNDAR SINGH BHAN-DARI: 
Had that been the issue there was no point in 
adjourning the House . . . 

MR. DEPUTY CHAIRMAN: The proper 
procedure should be followed. That was the 
only point in adjourning the House. 

SHRI SUNDAR SINGH BHAN-DARI: 
We would like to know about the concessions 
given. 

MR. DEPUTY CHAIRMAN: All right, if 
the hon. Members want it, the hon. Minister 
can read out the statement. 

SHRI ROHANLAL CHATURVEDI: Sir, I 
owe it to the House at the outset to present the 
facts about the financial situation of the 
Railways, in precise and clear terms, to facili-
tate a realistic discussion of the problems of 
the Railway system and what may be expected 
of it, in the coming years specially the remain-
ing period of the Fourth Five-Year Plan. 

I shall first set out briefly the position of 
the current year 1969-70 as it has emerged on 
the basis of the revised estimates of the traffic 
receipts, the working expenses, the Dividend 
to the General Revenues and  other 
transactions. 

LB(N)6RSS 
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[Shri Rohanlal Chaturvedi] 
The revised figure for the net Railway 

Revenue, for the current year, is Rs. 145.88 
crores. The corresponding amount of Dividend 
to General Revenue is Rs. 158.43 crores. 
There would thus be a shortfall of Rs. 12.55 
crores in respect of the year 1969-70. The 
revised estimates of the expenditure incurred 
on the non-remunerative activities—services 
and works-charged to the Development Fund 
comes up to Rs. 20 crores and no 
appropriation could be made, out of the 
Revenue of the year, for transfer to the 
Development Fund. In addition, the Railways 
have to pay Rs. 1.64 crores as interest on the 
loans taken from General Revenues. This 
means in all a deficit to the extent of Rs. 34.19 
crores in the year 1969-70 alone for meeting 
dividend liability, Developmental fund works 
and interest on borrowings. As the available 
balances in the Revenue Reserve Fund and the 
Development Fund were only Rs. 2.84 crores 
and Rs. 1.26 crores respectively, the Railways 
had to borrow from the General Revenues Rs. 
30.09 crores for meeting this deficit of Rs. 
34.19 crores. 

Calculated on the same basis, the total 
deficit for the preceding five financial years 
commencing from 1964-65 and the current 
year works out to Rs. 165.87 crores. The Rail-
ways had, since 1st April, 1964, not only 
depleted the entire balance of Rs. 110.48 
crores accumulated by them in earlier years in 
the Revenue Reserve Fund and the 
Development Fund but also become indebted 
to the General Revenues to the extent of Rs. 
55.39 crores. On the same lines, the Budget 
Estimates for the year 1970-71 disclose a total 
deficit of Rs. 40.97 crores, if no additional 
resources are to be derived from increases in 
freights and fares. The increases visualised in 
the Budget proposals are expected to yield Rs. 
39 crores. Even jf we had all that accretion to 
the revenues, there would still be a deficit of 
nearly Rs. 1.97 crores. 

Coming   now to the Fourth Plan for the  
Railways, the Railways are 

expected to contribute Rs. 525 crores towards 
Depreciation Reserve Fund, the entire amount 
to be spent during the Plan in replacing worn-
out equipment, track and other assets. 
Excluding this Rs. 525 crores, the Plan outlay 
envisaged is Rs. 1,000 crores towards which 
the General Revenues are required to 
contribute Rs. 585 crores and the Railways, 
Rs. 415 crores generated from their own 
earnings. 

The Plan expenditure excluding 
depreciation envisaged in 1969-70, the first 
year of the Fourth Plan was Rs. 160 crores. 
Against this, the actual expenditure expected 
to be incurred is Rs. 153.75 crores, to which 
the Railways will be contributing only Rs. 
10.03 crores. Similarly, the Planned 
expenditure envisaged next year excluding 
depreciation is Rs. 180 crores, towards which 
the Railways would have contributed only Rs. 
44.96 crores, even if all the proposals for 
increase in fares and freights have been ac-
cepted. With the reductions which I now 
propose, the Railways contribution towards 
Plan outlay next year will be only Rs. 31.96 
crores. This would show that for completing 
the Plan which, as I have already explained in 
my Budget speech, is less than the bare 
minimum and does not allow for such items 
like the increases in the price of steel that have 
already occurred, possible increases in salaries 
and wages, etc., the Railways would have to 
raise at least Rs. 200 crores in the last three 
years of the Plan. 

I was naturally perturbed and concerned, 
when I came to know the real financial 
position of the Railways as revealed by the 
above figures. The House will, no doubt share 
my concern that the nation's largest public 
sector undertaking with an investment of 
nearly Rs. 4,000 crores should regain its finan-
cial health and that the Indian Railways should 
be in a position to perform their most vital 
economic and social role of transporting men 
and material at low cost and optimum 
efficiency.  At the same time,  I  am 
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aware of the criticism and opposition that 
some of the proposals have evoked. During 
the past few days I have had the benefit of the 
views and reactions of the leaders of the 
various parties and several individual 
Members of Parliament. In view of the strong 
feelings expressed, I have decided to modify 
some of the  original proposals. 

I am withdrawing the proposals for all 
increases in Third Class fares. There will be 
no increases in Third Class tickets whether by 
Passenger or Mail or Express trains. The Third 
Class Sleeper charges will continue at existing 
rates. There would also be no increase in the 
Third Class Suburban and Non-Suburban 
Monthly and Quarterly Season Tickets nor in 
the Market Vendors' Monthly Tickets, all of 
which will continue at the existing rates. I am 
also withdrawing the proposal for increasing 
the price of Platform tickets to 25 paise and 
these would contmue to be available at the 
existing rate of 20 paise. The proposals for the 
Upper Classes including the Third Class Air-
conditioned Chair Car will stand as proposed, 
except that the minimum fare for First Class 
Ordinary and Second Class Ordinary will 
respectively be One Rupee and 50 paise in 
place of Rs. 2 and Rs. 1.50 as provided in the 
original proposals. 

In the case of Goods Traffic, I am 
withdrawing my proposals for the adjustment 
of freight rates in respect of foodgrains 
including pulses, which will continue to move 
at the existing rates. I am also withdrawing 
the proposed increase in Parcel charges for 
milk. 

The combined effect of these w;th-drawals 
will be a net diminution to the extent of Rs. 13 
crores in the additional revenue anticipated for 
the vear. This will increase the real deficit for 
the year 1970-71 to nearly Rs. 15 crores. 
While I have agreed to these changes in 
deference to the wishes of various sections of 
the House. I would like to reiterate the plea  
thit in the face of this grim 

picture of the present state of Railway 
finances, we can ill-afford this loss of 
revenue. 

With the revised proposals the contribution 
of the Railways to the first two years of the 
Plan would have been only Rs. 41.99 crores 
against the amount of Rs. 120.37 crores as 
originally visualised in the Plan. This means 
that if the Plan has to be put through as 
originally envisaged we have to raise about 
Rs. 200 crores in the remaining years of the 
Plan. 

The Railway Minister is thus confronted 
with a baffling situation. I can say for myself 
that during my brief contact with the affairs of 
the Railways, I have gathered the impression 
that there is an enormous leeway to be made 
up with regard to the legitimate and pressing 
needs of the people in all parts of the country. 
Passengers' amenities have to be enlarged, and 
provision of more quarters for staff has to be 
made. We must secure additional coaches to 
reduce overcrowding. In all areas there is an 
urgent need for construction of new lines and 
also gauge conversion of the existing lines. 
The uneconomic lines have a claim on the 
revenues of the Railways, and in several other 
directions there is need for improvement. But 
the Railways, under the constraint of paucity 
of resources, are faced with the prospect of 
having to curtail the expenditure even on their 
normal activity. Very little will be available 
out of the funds of the Railways to meet the 
rapidly expanding requirements of 
development in various directions. 

In this context I wish to assure the House 
that the Railways will en their part make the 
utmost effort to effect economies in 
expenditure and do their best to raise the level 
of efficiency and stop leakages of revenue. 
For this I count on the support, advice and 
cooperation of all the Members of the House. 

SHRIMATI YASHODA REDDY: Sir, on a 
point of clarification. 

MR. DEPUTY CHAIRMAN: No, no. 
There is no clarification now. 
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SHRIMATI YASHODA REDDY: We have 
to thank the Minister. I want to know whether 
the Chair has understood anything from the 
statement because more than the tax relief 
announced, I was taxed enough trying to 
understand the honourable Minister. I just 
could not understand anything of what he 
said. 

 

MR. DEPUTY CHAIRMAN :    It is a 

supplementary, you can say. 
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SHRI ANANT PRASAD SHARMA: Sir, I 

was saying that in the Budget proposals there 
is nothing new to provide better facilities and 
amenities to the passengers. 

 
SHRI ANANT PRASAD SHARMA: Sir, 

now I have to say that so far as labour is 
concerned, this Budget is very much 
disappointing. In the very beginning I had 
said that had the Railway Minister applied his 
mind very seriously to the Budget proposals, I 
am quite sure that the character and the nature 
of the Budget would have been entirely 
different. 

Sir, the next point that I wculd like to make 
is that although there is a mention about the 
increase in the working expenses year after 
year, there is no mention about the specific 
improvement made in the working of the 
Railways during this period. I hope the 
Railway Minister, when he replies to the 
debate, will let this House know what specific 
improvements have been made in the working 
of the Railways. 

 

Then, Sir, there is also a mention about 
passenger earnings and it has been stated that 
Rs. 9.25 crores have been realised or earned 
by imposing penalties on the ticketless 
travellers. I fail to understand how the penal-
ties imposed on the ticketless passengers can 
also be considered to be passenger earnings. If 
that is a fact, then for better appreciation of 
the House there should have been separate 
figures given in the Budget proposals as to 
how much has been realised out of such 
penalties from ticketless travellers. 

SHRI ANANT PRASAD SHARMA: Sir, 
the Railway Minister's Budget does not inspire 
the confidence of the railway workers. 
(Interruption). This is for the Railway 
Minister to clarify, not for me. Sir, I was 
saying that the Budget does not enthuse the 
railway workers to do hard work, there are no 
incentives provided for them to work hard. 
The Railway Minister has made certain 
announcements regarding the grant of incre-
ments to the railway employees. It has been 
stated that where people have been stagnated 
for over a period of 2 years, they will be given 
some increment. But I am sorry to say that the 
Railway Minister has not taken into account 
the question of upgrading in general of the 
Class III and Class IV employees, although 
some sort of upgrading and benefits of the 
same have recently been given to the h'gher 
services in the Railways. Whatever 
concessions have been announced by the 
Railway Minister in respect of the grant of 
increments to the railway employees, they are 
too meagre as compared to what was 
expected. 
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SHRI LOKANATH MISRA: Sir, no 

Member can be intimidated by another 
Member to speak in a particular language. 

 
up to any hon. Member to express his views in 
any language. On this point there should be no 
discussion and no interruption by the hon. 
Members. 

problems. That is why the railway employees    
have    been    demanding 

a separate Pay Commission for 4 
P.M    solving their problems. Here 

again the Railway Minister has 
escaped the very important point as far as the 
employees are concerned and he has not 
mentioned even about the demand of the 
railway employees. I hope that while replying 
to the debate in this House, he will take this 
aspect into consideration and will concede the 
demand of the National Federation of 
Railway-men at least to set up an expert 
committee within the framework of the Pay 
Commission if not a separate Pay 
Commission, so that justice could be done to 
the problems of the railway employees which 
has not been done so far by the two successive 
Pay Commissions. 

 
SHRI ANANT PRASAD SHAR-MA: Sir, I 

want to assure my friend, Mr. Lokanath 
Misra, that no amount of intimidation can 
deter me from my path. 

Sir, there is also a mention in the Railway 
Minister's Speech about the setting up of a Pay 
Commission for the Central Government 
employees. He has said that the financial 
implications of the recommendations of the 
Pay Commission are not known to the 
Railway Ministry, and that is but natural, 
because the recommendations of the Pay 
Commission are yet to come before the 
Government. But, Sir, the Railway Minister 
has totally forgotten the demand of the railway 
workers, that they have been making. They 
have been demanding the setting up of a 
separate Pay Commission for the railway 
employees. They have been demanding a 
separate Pay Commission for themselves 
because they feel that the last two Pay 
Commissions have not been able to do justice 
to them and   they   have   not   solved   their 

 
(At this  stage,  Shri Rajnarain  left the House) 

SHRI ANANT PRASAD SHAR-MA: Nov/ 
I would come to the problem of the casual 
workers employed on the Indian Railways. 
Their number is more than 4 lakhs  and 

SHRI  ANANT   PRASAD   SHAR-MA:  I 
am saying Pay Commission. 
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the condition of this class of workers is pretty 
bad, worse than that of the workers employed 
in the private industries. Their wages are low. 
They have not been given any service 
conditions. The old system of hire and fire 
still continues. I am surprised that our 
Railway Minister forgets this. Had anybody 
else been the Minister, I could have under-
stood it but this Railway Minister has been the 
revered labour leader of great standing and 
how could he forget this problem to be 
mentioned in the speech? 

SHRIMATI YASHODA REDDY: So there 
is some truth why Mr. Nanda has been 
brought to the Railway Ministry. . . 

(Interruptions) 

DR. B. N. ANTANI (Gujarat): It is the 
Railway Board that foisted the Budget in his 
mouth? 

SHRI ANANT PRASAD SHAR-MA: 
There is another problem of class III 
employees who are promoted to Class II. We 
talk about a classless society. We talk about 
the removal of distinction between man and 
man; services and services and what about the 
system of Class II services in the Railways 
that has been continued from the very 
inception of*the Railways, for more than 100 
years? What is the position of these emplo-
yees? They are promoted from Class III after 
going through some selection and when they 
are admitted to Class II. from there they are to 
be promoted to the extent of 33 per cent to 
Class I but it is amusing to note that even this 
percentage of 33 per cent is not strictly 
adhered to in some Railways. There they are 
made to revert to their former positions to 
accommodate the Class I people if they 
became surplus. This is a very deprecating 
condition and I hope the Minister, who is a 
socialist, who is a labour leader, would take 
note of this and see that this distinction 
between Classes I and II, who are practically 
doing the same job and who are 
interchangeable, is removed soon. 

I would now come to the question of 
workers' participation in the management. 
This scheme is as old as 14 years. In 1956 a 
team of workers' representatives, the 
Government representatives and that of the 
management went to foreign countries to 
study this wonderful scheme and since then so 
many Ministers have come and gone. Even 
the successive five year plans have also 
accepted the necessity of the workers' 
participation in the management. More so 
recently in the Bombay Congress it has been 
accepted as one of the socialist measures but I 
am constrained to say that there is no mention 
in the Railway Minister's speech so far as 
workers' participation in management is 
concerned. I hope the Minister will take note 
of this and while replying, will agree to my 
suggestion that the Railway Ministry, which is 
the biggest industry in the country, and the 
biggest employer in the country, introduces 
this scheme in the fitness of things. 

I now come to a very important matter 
regarding the working of the Railways. The 
House knows and the country knows that 
whenever some disturbances take place in the 
country or political movement starts in the 
country, some interested people destroy the 
railway property. Not only that, they even 
assault the railway employees. It has increased 
in West Bengal, in the Sealdah division, of the 
Eastern Railway. The staff has been 
indiscriminately assaulted. In some cases they 
had refused to work. The Minister has lightly 
said in the speech that it is going to be 
increasingly difficult to run the Railways in 
that part of the country. I want to say as one of 
the labour representatives that it is not only 
going to be difficult but if the political parties 
and if those interested in disrupting the 
working of the railways and destroying the 
railway property as part of their political 
movement, continue to do that, I warn the 
House, that the Indian trade unions will not be 
a silent spectator. We will advise our Members 
not to run the railways in that part of the 
country till such times as normal conditions 
are restored. It is 
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[Shri Anant Prasad Sharma] 
said that law and order is the specific 
responsibility of the State Governments. Am 1 
to understand that if a particular State 
Government fails to discharge its duty of 
protecting the national property or the lives 
and property of the people, the Central 
Government should be a silent spectator? Will 
the Central Government in that case expect the 
employees to perform their duties and risk 
their lives? I want to give a note of warning 
that there may be political interests here and 
there but if things continue like this, so far as 
the working of the railways is concerned, it is 
definitely going to be severely affected in 
certain parts of the country on account of such 
things. Therefore on this occasion I would 
request the Central Government to take certain 
measures to see that the efficient running of the 
Railways, which is a national service, should 
be maintained through-6'ut the country. 

Then I will refer to the general conditions of 
service of the employees other than those 
whom I have mentioned in my speech. I refer 
to the workshop employees in the Railways. 
They enjoy to-day no better conditions than 
the workers in any factory in the country. In 
fact their condition is very bad. There has been 
a regular demand about the classification of 
the jobs which was done some 20 years ago 
and it is high time that the Railway Minister 
takes note of that demand and sees that proper 
evaluations are done with regard to the 
workers in the workshops. 

With these few words, I would again say 
that I hope the Budget proposals of Mr. 
Gulzarilal Nanda who is a socialist and a 
labour leader, will be reviewed again as far as 
the labour problems are concerned. 

SHRI M. RUTHNASWAMY- Mr Deputy 
Chairman, the unpleasant incident, which took 
place early this afternoon, when the House 
had to adjourn for fifteen minutes in order to 
allow the Railway Minister or his colleague   
to   make a   statement in 

regard to the changes made in the' Railway 
Budget and announced in the other House, has 
vindicated the stand that I took in my very first 
speech on the Railway Budget eight years ago, 
namely, that the Railway Budget, when it is 
placed before the House, should be introduced 
by a statement or a short speech detailing the 
main features of the Railway Budget. What 
happens is that the Railway Budget is placed on 
the Table and Members are called upon to 
deliver speeches on the Railway Budget without 
any introductory speech from the Railway 
Minister or his representative. It is a well 
known rule of procedure in any Legislative 
Assembly that no discussion can take place 
without a Motion being made either by a private 
Member or by an official Member, and I hope, 
Sir, that the contretemps, which took place this 
afternoon, will lead to the healthy practice cf 
any Budget, Railway Budget or General 
Budget, being introduced in this House with a 
speech from the  Minister-in-charge. 

SHRI AKBAR ALI KHAN: This is a very 
healthy suggestion and I hope it will receive 
your consideration,  and direction to the 
Ministry. 

SHRI M. RUTHNASWAMY: The Railway 
Minister in his Budget speech has made the 
claim that the railways are first and foremost a 
public utility concern while at the same time 
they should try to make a profit. But between 
these two great objectives cf the Railway 
Minister I am afraid it is not public utility that 
gets the first place, but rather profit-making. 
With a view to increasing the profits of the 
railways, the Minister, in the Railway Budget 
speech he made when he introduced it in the 
other House, proposed increases in fares and 
freights. But he, on account of the objections 
made by Members from various parts of the 
House, and more directly on account of the 
directive from the Prime Minister, who was 
shrewd enough to realise that the contemplated 
increases in fares and freights would make the 
Ministry very unpopular, has beaten a hasty 
retreat. The question has been raised by the 
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Member, who preceded me, how, after 
withdrawing the increase in fares and freights, 
the Minister would be able to balance his Bud-
get. But that is very easy because Kailway 
Budget, like all our other Budgets, believe in 
lowering the estimates of revenue and 
increasing the estimates of expenditure. So I 
am sure without even the contemplated 
increase in fares and freights the Railway 
Budget will not only be balanced but also will 
produce a surplus, for the whole Railway 
Budget is calculated in order to provide the 
dividend for the general revenues— Rs. 160 
croreSj it is estimated—and this will have to 
be provided. Whatever may be the state of the 
railways, whatever may be the sufferings of 
the passengers, whatever may be the cost of 
freight, whatever may happen to the goods 
traffic or the passenger traffic, this dividend of 
Rs. 160 crores has to be provided for, and I 
am sure the Railway Board will see to it that 
this sum is provided. So it is not so much a 
public utility concern as a commercial con-
cern. And it has also proved to be an engine or 
instrument of indirect taxation of the people. 
That was so in the Germany of the Kaisers 
where the railways were used as a form of 
engine or instrument for additional taxation 
for, as I said, this dividend has to be found 
somehow, and, therefore the passengers and 
the gcods have to suffer from the heavy fares 
and freights. Even without this increase in 
fares and freights our passengers and our 
goods have to bear very high rates for 
transport. Much less is it a welfare service that 
the railway administration provides. What are 
the welfare services provided for the railway 
workers? Housing is a very important item of 
welfare because our railway workers are 
scattered all over the country in places where 
there is little or no housing, no proper housing 
in villages and rural parts where private 
housing is not available. It is absolutely 
necessary therefore for the Railway Minister 
to provide sufficient housing for the Railway 
workers. As I pointed out a year ago, people 
who are directly engaged in the running  of 
trains are 

not accommodated near the railway stations. 
Foremen have to live outside, in the towns. 
The foremen, who have to arrange the list of 
drivers and the list of trains that have to be 
run, if they have to live outside the railway 
premises, how are they to get into immediate 
touch with the railway drivers so as to provide 
for sudden changes in the timing and in the 
manning of the railways? Large numbers of 
Assistant Station Masters have to do without 
railway quarters being provided for them. The 
Railway Ministry beasts year after year that 
railways are the biggest industrial concern in 
India. But it should live up to its 
responsibilities. It should be a model 
employer and set an example to oth?r 
employers of labour— which is not the case at 
present—so that the other employers of labour 
also will be stimulated to provide housing for 
their workers. And then the want of housing 
produces a large measure of discontent, from 
which not only railway workers but also other 
workers suffer. If only housing were provided 
for them, they would find that they are able to 
make both ends meet because, as things are, 
when housing is not provided by the 
employer, they have to spend as much as .25 
per cent of their wages, of their income, on 
house rent, for such miserable housing 
accommodation that they get outside, in the 
towns and in the villages. 

In connection with the welfare services 
provided for. the Railway Minister boasts of a 
higher secondary school in Secunderabad 
being raised to the status of a junior college. 
Here again we find that running after B A. 
(Arts and Science) colleges which is 
beginning to infect the Railway Ministry also. 
What the Railway Minister should provide for 
in the way of education is technical training. 

SHRI AKBAR ALI KHAN: Quite right. 

SHRI M. RUTHNASWAMY: . . . technical 
education, which would provide a trade, an 
occupation, with 
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[Shri M. Rutnnaswamy] which the sons 
of the railway workers would be able to earn 
a living. What is the use of these junior col-
leges wnich turn out only more unemployed 
and  unemployable graduates? it is not a 
junior college that the railway    employees 
want,    but technical education. Every 
important railway    junction    should    
have    a technical   training   institute,   
where sons of   railway workers   especially 
should be trained in order to enable them    
to   find   gainful    occupation. Even as a 
commercial concern I do not think   there    
is very much to congratulate   the   Hallway  
Minister en Ins Budget speech. The Minister 
has complained about   the   frequent 
assaults    on railways    and    railway 
property.    The    first    governmental 
property that is attacked whenever any   
disturbance  takes  place is the railway line 
and the railway station. But what is being 
done by the Railway    Ministry    to    
protect its property, to protect the 
passengers and to protect the railway 
stations? Of course there is the Railway 
Protection Force but that Railway Protection 
Force is    concerned    only with the 
protection of the railway stations or the 
property near the railway stations. But the 
kind of police that the Railway  
Administration  requires  is a wholetime 
railway police which is concerned    with 
the    protection not only of     the railway   
property but also the protection of the 
passengers. The whole line has to be 
protected. In England there is a regular rail-
way police. Here our Railways have to 
depend upon the State police for the 
protection of the passengers and for the 
protection of their property. Now the State 
police has troubles of its own; with all the 
increase in disturbances,  strikes, lockouts,  
gheraos and riots  that   take   place  in every 
large   city.   The   State   police   has 
enough to do and they can give only casual 
help   to   the   railway   police. What   the    
Railway   Administration wants if it has to 
police its line properly, if it has to protect 
the railway line and railway property, is a 
regular police force with sufficient numbers 
and   equipment   to   patrol   the railway 
section   by   section   so   that the entire line 
and trains halting or 

running would be under the constant care and 
surveillance of a specialised police force. I 
believe a Committee is sitting on this question 
and I hope it will hatch its chickens soon and 
will1 pr.oduce recommendations that will 
result in the establishment of a special and 
specialised railway police. 

Regarding catering, it is still poor; the 
waiters are still as dirty as before. The meals 
provided are not satisfactory. Only the 
quantity is looked after not the quality of the 
food supplied. The Minister boasts that the 
results of the year 1970-71 are expected to be 
even better. What is going to be better, the 
profits of catering or the quality of catering? I 
hope it is the quality off catering that will be 
better in the coming year. 

Then the congestion in the third class still 
continues. As Mr. Anandan pointed out in a 
speech, on which he has to be congratulated for 
the instruction that the speech provided, that in 
respect of our diesel engines1 there are not 
enough wagons, there are not enough 
passenger coaches for them to haul. There are 
only 16 or 17 coaches attached whereas a 
diese] engine, according to him, could haul at 
least 24 to 25 coaches. But additional coaches 
are not being provided because the platforms 
are not long enough. I think full use ought to 
be made of these diesel engines and the 
number of passenger coaches. The number of 
passenger trains should also be increased. Why 
should there not be a distinction between trains 
that are run during peak hours and trains that 
do not run in peak hours? There could be a 
difference in fares between peak hour trains 
and on non-peak hour trains so that a lower 
fare may attract people who are not pressed for 
time, who have not to go to travel during 
specified hours; they can travel in non-peak 
hours and thus reduce the congestion in the 
peak hour trains especially in the suburban 
lines. What I want the Railway Administration 
to do is a scientific study of the fares and 
freights. A distinction should be made between 
peak hours 
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and non-peak hours. And also what is known in 
England as the "liner" trains should be 
employed. They are special trains carrying 
specified goods between small sections   and   
plying frequently without   the usual   stops and 
starts which cost not only time but  also  
money.  In  this way  they would be able to 
relieve congestion in goods traffic. There 
should also be, what is known as, the system of 
arranging these trains according to train loads 
rather than wagon leads as at present. Now a 
goods train consists 01  a number of wagons 
carrying  a number cf miscellaneous goods, 
some wagons   carrying   manganese,   some 
wagons carrying coal, some carrying some 
other things whereas it would be better if we 
had coal trains running   between   stations   
that   supply coal and the stations that require 
the coal or manganese or iron ore trains and so 
on.   These   specialised trains can run from the 
stations of origin to their destinations without 
stopping anywhere in between. So a scientific 
study of the passenger    and    goods traffic is 
absolutely necessary if we are to save money 
and time. 

Also we might have slower passenger 
trains to carry people who are not pressed 
for time and who do not want to travel fast. 
Pilgrims, for instance, generally are not 
pressed for time and they will spend rather 
more time than more money. For them 
slower passenger trains could be provided. 
Express trains may have higher fares but the 
slower passenger trains may have lower 
fares and thus the congestion in the through 
express trains might be reduced. 

Even as a commercial concern there is 
much room for improvement in our railways. 
The greatest concern of the Railway Minister 
ought to be to convert the railways into a 
public utility concern and not make it merely 
a profit-making concern. But that will always 
be the case as long as we have this system by 
which a certain amount of money has to be 
paid to the general exchequer, the amount as 
I said increasing from year to year and now 

standing at Rs. 160 crores. The great industrial   
manager   Lilienthal   who was   responsible   
for   the   establishment and management of the 
famous Tennessee    "Valley    Authority    says 
that the   test   by which any public utility 
service must be judged must be tne service that   
it   renders, the social and  economic  benefit 
that  it renders, the welfare services that it 
renders   to   the public. That is the test by 
which our Railway Administration ought    to    
be judged to see whether it is a public utility 
concern or a commercial concern. I am afraid 
so   far   the   Railway Administration has 
failed in that test. It has been a mere profit-
earning concern rather than a public utility 
concern. 

SHRI    M.    ANANDAM    (Andhra 
Pradesh): Mr. Deputy Chairman, we are 
placed in a very peculiar position, while 
dealing with the Railway Budget.     
Originally     the     Railway Minister 
introduced the Budget with about Rs. 22 
crores surplus for the year 1970-71. Later on, 
he has withdrawn some of the proposals for 
the enhancement of   the   fares   and has 
brought it down to a deficit of Rs. 15 crores. 
We know that we are faced with a very 
difficult situation so far as the Railway 
finances are concerned. Members here talk 
about amenities   to   be provided for 
passengers, about    efficiency   to   be    
improved, about the revision of the pay scales 
of the railway staff, about the conversion   of 
MG   and   NG   into   BG, about 
electrification of railway lines, about 
additional  coaches.   All these mean    
considerable   finance.   Unless Members 
come forward and say how the finances could 
be provided, I am afraid   the   position of   
Members of Parliament would be rather 
difficult when they have to consider on the 
floor of this very House the Fourth Five Year 
Plan. 

SHRIMATI YASHODA REDDY: 
Members do not pay. Talk about the poor 
people. 

SHRI M. ANANDAM: I am coming to 
the poor people also in this connection. 

SHRIMATI YASHODA REDDY: You 
should. 
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SHRI M. ANANDAM: I would like the 
hon. Member to bear with me for a few 
minutes. I would certainly come to the poor 
people, when it is a question of the Railways, 
but let me, before 1 proceed further, make one 
or two observations. I do not know why the 
Railway Minister has so abruptly withdrawn 
the increase in fares that he had announced. 
Has he at least gone through the Railway 
Minister's speech, his predecessor's speech, 
when he presented the Budget for 1969-70? I 
wculd just read one particular paragraph refer-
ring to railway fares from Dr. Ram Subhag 
Singh's Budget Speech of last year. In para 17 
of his speech he said: 

'As the House is aware, the Railway 
Board has initiated some time ago several 
cost studies into various aspects of railway 
working. The results of these studies have 
become available now and the question of 
rationalising the fare and freight structure 
has been under examinaticn by a senior 
officer of the rank of Additional Member." 

At the end of the paragraph he said: 

'"While undertaking the ration-aiisation 
of the fare and freight structure on these 
lines, it should also be possible to raise 
resources for meeting the developmental 
requirements of the Railways and of the 
economy." 

This is what exactly he said and when he 
made that speech let us remember he only 
meant that he was not revising the fares or he 
was net rationalising the fares for the simp1^ 
reason that a senior officer had been going 
into the cost studies. He was going to place 
before Parliament proposals for a purposeful 
rationalisation on a subsequent date. I must 
say, though the Railway Minister may disown 
it now saying that he has been quite new to the 
portfo'io, he must be at least charitable to his 
own railway officials. Though the present 
Budget has been 

prepared by his railway officials, it has a 
background, the background of the speech 
made by his predecessor in Parliament in the 
year 1969. I am not here to justify whether an 
enhancement is necessary or not, but I would 
only say that when we think of development, 
it is necessary that we should think of 
development in two ways. We should have 
sufficient finances. We can provide it by 
increasing the fares, if possible, or by 
improving efficiency and economising on 
expenditure. When we hear the speeches made 
by Mr. T. V. Anandan or Mr. Sharma or 
anybody else, we find that they want a number 
of amenities and a number of facilities. They 
want facilities to be given to the railway staff 
and others, but they do not say how the 
Railways1 couJd meet all this additional 
expenditure. In this connection, I have an 
interesting observation to make. . . 

SHRI LOKANATH MISRA: Mr. Sharma 
wanted to implement it if he became a 
Minister, but you did not want to give him a 
chance. 

SHRI M. ANANDAM: I know. When the 
question of implementation comes, the entire 
administration would become bankrupt. There 
will not be any finance at all. The way in 
which Members are suggesting how 
expenditure should be met, there would come 
a day when there would be no finance. It will 
go in the same way as the Calcutta Tramways 
or any other public utility concern. Probably 
we may have to close down our Railways. 
Anyway, I would like to make some interest-
ing observations about the Railways and show 
that it is not so bad as it is felt to be or as the 
Railway Minister has depicted it to be. 

Along with the Railway Budget Speech the 
Government have also circulated to us various 
Appropriation Accounts. One of them deals 
with the balance sheet and the profit and loss 
of the various zonal Railways. I have certain 
figures to show that so far as some of the 
Railways 
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The South Central Railway, South Eastern 

Railway and the Western Railway made 
profits of Rs. 4 crores, Rs. 21 crores and Rs. 
12 crores respectively. 

[THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) in the Chair.] 

The point that I want to make is that when 
we think in terms of rationalisation of fares, is 
it necessary that the entire country should bear 
the burden of this increase in fare? In the case 
of those zones which are making profits, you 
can leave them out, leave the passengers out. I 
know that it is a very difficult situation, taking 
our Constitution into consideration. Under the 
Constitution we cannot make any discri-
mination in the matter of fares. My feeling is 
that when we make the zonal Railways into 
autonomous: bodies, outside governmental 
scope, probably each zonal Railway will be 
able to deal with the situation in its own way. 
When they are making profits they will see 
that they do not revise their rates or enhance 
the passenger fares or goods freight. 
Particularly you will find the position rather 
very embarrassing so far as the northern 
Railways are concerned. While most of the 
southern Railways have been making very 
good profits, it is the northern Railways that 
have been incurring losses. I think this 
requires serious investigation. I am sure the 
Railway Minister will look into it and see why 
only in the case of the northern Railways they 
have been incurring a loss and not in the case 
of the southern Railways. 

Then, Sir, there is one thing which has been 
disturbing me and that is with regard to the 
suburban trains. I know that the Railways are 
a public utility organisation. There are certain 
social obligations attached to it, but year after 
year we have been incurring a loss of about 
Rs. 10 crores on running the suburban trains. 
We know that the suburban trains are all 
located in cities like Madras, Calcutta, 
Bombay and probably Delhi. In all these cases 
the employees get a city compensatory 
allowance. It is intended to allow the 
employees to meet certain extra expenditure 
on account of their stay in the metropolitan 
cities. If I remember aright, the city 
compensation allowance also takes into ac-
count the extra expenditure the employees 
may have to bear on account of coming from 
long distances on conveyance. When the 
employers pay the employees a separate com-
pensatory allowance, I do not find any reason 
why we should run the suburban trains on a 
subsidised basis. Especially when we consider 
that in the next five years we are going to 
spend another Rs. 50 crores on improving the 
suburban service, I am afraid this colossal loss 
of Rs. 10 crores will go up. It will not come 
down. It is a case of discrimination between 
those who reside in cities and those who 
reside elsewhere. In the case of those who 
reside in cities not only they get compensation 
from their employers, but at the same time 
they get a subsidised rail travel facility from 
the Railways. This is one thing which I very 
strongly obiect to, and I am sure the Railways 
will take notice of it and see that they remove 
the subsidised fares in the suburban trains. 
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AN HON. MEMBER: Then it is no 
socialism. 

SHRI M. ANANDAM: I know what 
socialism is. Socialism is not in the railways. 
Socialism is elsewhere. Socialism is equality 
of people. Poor and rich must be treated alike. 
The inequality between the rich and the poor 
must be reduced. Let me make one thing clear, 
that railway travel is not a necessity. Man 
cannot go without food. He cannot go without 
clothing. He cannot go without various other 
types of necessity, but he can go without 
travel. Travel is only for middle class people, 
people who want to travel for some purpose or 
other. 

(I?iterruptions) 

SHRI BALKRISHNA GUPTA: Is he 
maintaining that we can do without railways? 

SHRI M. ANANDAM: This is about the 
losses in the railways. I am sorry I have been 
disturbed. I wanted to say something about the 
suburban trains and other things but I would 
like to stop here. 

Mr. Vice-Chairman, the railways have been 
losing a lot on account of pilferage. We have 
seen from the budget figures that nearly Rs. 7 
crores to Rs. 10 crores have been paid as 
compensation on account of loss of goods in 
transit and on account of pilferage. This is one 
thing which must have been disturbing the 
railways. I think it is high time that we 
increase the Railway Protection Force. Unless 
we do it. the loss that we incur on these may 
be even more than what it is now. There is no 
proper vigilance in the railway yards, no 
proper vigilance while trains are in motion. 
What we are losing by way of pilferage, 
probably if we spent at least 50 per cent of it 
on the Railway Protection Force, it is possible 
for us to imm-ove the position and see that 
there is not this much of pilferage. 

I have got one or two problems which T 
would like to place before the Railway 
Minister. Coming to my 

own State, especially in the Telen-gana region 
I can say that during the last 20 or 25 years 
there is not even a single kilometre added to 
the existing railway line. During the time of 
the Nizam's regime the railways were running 
both railway and road transport, and one 
supplemented the other. After the road trans-
port has been taken over by the Andhra 
Pradesh Government, the position of the 
railways has been very bad. I can say that 
there are still certain areas which are not 
covered by the railways. Especially when we 
have to come from Adila-bad to Hyderabad, a 
distance of 200 miles, we have to travel by 
buses. I need not say how difficult it is for one 
to travel nearly 250 miles in a very hilly track 
while coming from Adilabad. Similarly when 
you come from Karimnagar or when you come 
from Nalgonda, none of these places is 
covered by railways. It is high time that the 
Railway Minister thinks in terms of providing 
facili-ties by way of extending the railways to 
these places. I can say that there was once a 
proposal that there should be a railway 
connecting On-gole to Secunderabad via 
Nadikudi. It is verv close to Nagarjunsagar. It 
touches Nagarjunsagar and comes up to 
Hyderabad. It cuts the distance to Madras by 
about 100 miles. It provides facilities for 
people in Nalgonda district and Ongole 
district. We all know that the Nagarjunsagar 
project, if it is fully completed, will produce 
20 lakh to 25 lakh tonnes of paddy, and it is 
necessary that we should have a proper system 
of transport when you have to carry this paddy 
to other regions of the State and the country. 
Probably in another four or five years the 
entire project will be completed and before it 
is completed, the Railways should also think 
in terms of providing a railway line between 
Nadikudi and Hyderabad. Similarly I might 
say that from Bhadrachalam to Rajah-mundry, 
there is a proposal to survey it and have a line 
there. But I find that thoueh this has been on 
the anvil for the last six or seven years, no 
decision has been taken excepting probably 
that a survey has been conducted. I feel that if 
the survey 
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is completed and the line is extended 
from Bhadrachalam to Rajah-mundry, it 
will again cut the distance between 
Visakhapatnam and Hyderabad by at least 
100 miles, and probably we will have a 
speedier way of reaching Visakhapatnam 
from the capital, that is Hyderabad. In this 
connection I might also say that for one to 
go from Hyderabad to Visakhapatnam it 
takes nearly 24 to 25 hours, and that too if 
the train travels punctually without 
delaying anywhere. After all, the distance 
is not more than 450 miles. Normally it 
should not take more than 16 hours. But 
my suggestion here would be that we 
have a train from Hyderabad to 
Vijayawada which we call the Golconda 
Express, and 1 feel that this Golconda 
Express should be extended up to 
Visakhapatnam so that people from 
Hyderabad will be able to reach 
Visakhapatnam within about 14 or 15 
hours. I want the Railway Minister to 
consider this proposal. 

I have one more suggestion to make 
before I conclude, and that is with regard 
to catering in the railways. Let me 
confess, Sir, that I do not normally travel 
in trains. For the last ten years I can say 
that I have travelled in the train not more 
than five or six times. The reason is 
especially in the case of long distances the 
type of food that we get in the railway 
stations is very bad. It is not clean, it is 
not prepared under proper conditions. I 
know that for the price that we pay, that is 
Rs. 1.80 or something like that for 
vegetarian food, probably the railway is 
not in a position to provide better food. 
But I can say that for the same rates 
charged previously the private contractors 
have been providing us with a better 
quality of food. I do not know why we 
cannot do it. I can say that we can have 
two types of food; a richer food and 
ordinary food, as I would call it, and 
people who can afford to pay Rs. 3 or Rs. 
4 may get better food. I am talking of 
vegetarian food, I do not know anything 
about non-vegetarian food Unfortunately 
when we travel in these trains, we find 
that the food we are getting leaves much 
to be desired and we do not like to eat it 

at all. That is the only reason why I have 
not been travelling in trains. Let me say it 
is not because I am not a socialist and I 
am a capitalist and I travel by air. Except 
myself other members of my family 
travel in train. They all complain that this 
catering has been very hopeless. 

SHRI BHUPESH GUPTA (West 
Bengal): Take some digestive pills and 
vitamin tablets. 

SHRI M. ANANDAM: As a matter of 
fact—I am talking of myself—I am 
taking my own food even if I travel in 
train. I do not try to eat the railway food 
at all. 

SHRI N.'K. SHEJWALKAR: Then 
you do not know what it is actually. 

SHRI M. ANANDAM: I know it 
because others say it. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman. when we get the food, two 
things we fill in a glass of water: some 
digestive pill and vitamin tablet. 
Immediate digestion is needed and then 
some little vitamin. 

SHRI M. ANANDAM: I conclude 
once again requesting the Railway 
Minister to place before this House his 
proposals as to how he is going to raise 
the amount of Rs. 1525 crores budgeted 
for under the Fourth Plan. I do not think, 
from the way in which we are going now, 
we can generate any revenue out of the 
Railways to pass on to the Plan projects. 

Thank you very much. 
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THE MINISTER OF RAILWAYS 
(SHRI GULZARILAL NANDA): 
What? Where did I say? 

THE VICE CHAIRMAN (SHRI 
AKBAR ALI KHAN): He is refer-
ring to your statement. 

SHRI GULZARILAL NANDA : 
Which statement? 

SHRI N. K. SHEJWALKAR: 
Budget Speech. 

SHRI GULZARILAL NANDA: I 
made no such thing. 

SHRI N. K. SHEJWALKAR: I 
will quote it. 

SHRI GULZARILAL NANDA: 
Yes, please. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): It is better 
you quote it. 
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THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN): Mr. Shejwal-kar, would you like 
to take the whole time of your party? You have 
rtlready taken 20 minutes and your party has 
got 36 minutes. 

SHRI N. K. SHEJWALKAR: I will take 
five or six minutes more. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Then, only ten minutes will be 
left for your party. 

SHRI N. K. SHEJWALKAR: All right. 
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"I am well aware that there are numerous 
requests to extend Railway lines to new 
areas and places in the country. To accede 
to all these requests will be an impossible 
task. It will, however, be my earnest 
endeavour to consider all these requests 
with a view to implementing as many of 
them as 

may be practicable and justifiable within 
the available resources." 
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"Moreover this line does not show a loss 
if the interest on capital is not taken into 
account." 

"Interest on the capital cost of the branch 
may be ignored." 

(Time bell rings) 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The House stands adjourned till 
11 A.M. tomorrow. 

The House then adjourned at six 
minutes past six of the clock till 
eleven of the clock on Wednesday, 
the 11th March, 1970. 


